
O.A. NO.46/1995

02.07 .200~

Hon'ble M:'. C.S. CHadha
Hontble Mr. A,.K. Bhatnagar •••
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Case taken up in the revised list. IWoo for

the applicant. Shri G.R. Gupta holding brief of
Shr i R.C. Joshi, standing COunse1 for th~ Government

has been informed t.od ay thail the respondents may

take necessary act Lon to file counter aff idavit

within 4 weeks. Applicant shall have two weeks

tooreafter to file rejoinder. List on 21,.8.2002.
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